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It can fully. fund its, approved capital 
proaramme duriDi the VII Plan, Period, 
witbout aay BlJdgetar y support from 
1986 ... 87 and also repay SDF loans/ 
Government loan8 and interest as and 
when they fan due. SAIL is also expec-
ted to briDI down 'its inventory of stores 
and spareS. All these are being regularly 
monitored by Government. 

]Translatlonl 

Complaints about Working of ESIC 
Dlspeaaaries la Uttar Pradesb 

3647. SHRI SHANTI DHARIWAL: 
Will the Minister of LABOUR. be pleased 
to state: 

(a) whether the attention of Union 
Government has been invited to the report 
appearing in the "Jansatta" dated 10 
June, 1986 regarding al1eged suppJy of 
. fake Inedicines from ESJ. dispensaries in 
Uttar Pradesh with the collusion of 
officials of the ESIC ; 

(b) wh~tber any investigation has been 
made into the various complaints; and 

(c) if so. the result of the investigation 
m!.lde and the action taken thereon·? 

THE MINISTER OF STATE OF TIlE 
MINISTR Y OF LABOUR (SHRI P.A. 
SANGMA) : (a) Yes, Sir. 

(b) and (c). The State Government 
bas been asked to look into the case as 
the responsibility for provision of medical 
fae ilit ies under the E.S.I. Schelne is witl) 
the State Government. Their report is 
awaited. 

Use of Insecticides 

3648. SHRI SHANTI DHARIWAL; 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether according to a report of 
the World l-lealth Organisation. the 
chemicals being used in agriculture are 
not only harmful for farmers and agri-
culture but it has been confirmc;d that 

every thilll coming into their contact gets 
polluted ; 

(b) if so, whether farmers in our 
country are still using the weed destro-
ying chemica] named 2, . 4D.. when it is 
common knowledge all the world over 
that by its use, the land losses its fcrtl 1 ity 
and ultimately becomes barren ; 

(c) if so, whether Government will 
consider banning the use of such insecti-
cide so that it does not· adversely affect 
the health of human beinas ; and 

(d) jf so, when and if not, the reason$ 
therefor '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTUR E 
AND COOPERATION (SHill 
YOGENDRA MAKWANA) : (a) to (d). 
No such report of World Health Organi .. 
sa tion has corne to the notice of the 
government. The World Health Orsani-
sation, Geneva, has intimated that they 
are also not aware of any such report. 
Neverthelesst the Central Government 
have already con.stituted an Expert 
Committee, under the Chairmanship of 
Dr. S.N. Banerjee, to examine the pesti-
cides, which' are either banned or 
restricted for use in other countries but 
continue to be in use in India. In arriVing 
at its recolnmendation. it will be taking 
into account all the relevant factors. 

[Engli&Jz) 

Revision of Rates of Royalty on Mining 
in Orissa 

3649. ' SlIRI SOMNATH RATH : WiJl 
the Minister of STELL AND MINES be 
pleased to state : 

(a) whether Government of Orissa has 
approached the Union Government to 
increase, the royalty on mining, parti-
cularly of iron ore and coal; and 

(b) if so, the reaction thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
~AMDULAltI SINflA) : (a) yes, Sir, 




